187 Written Answers
THR DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE). ‘the voluntry sche-
me for supply of cotton yarn of counts
60s (and not 40s) and above was
brought into force trom the 1st August,
1872, This schumne 1s constantly under
review by a Watch Dog Commuitee
set up under the Chairmanship of the
Textile Commissioner. The gllotment
of yarn made under the Scheme upto
the 31st August, 1972, amounted to
13.72 lakh Kgs. The regulated prices
of different counts of yarn under the
Scheme differ from mill to mill, as
they are worked out by taking the
difference between the highest con-
tract price as on 1st June, 1972 (or
the nearest date) and the highest con-
tract price for the 1eievant count and
form of packing during Jinuary, 1972,
and deducting 50 per cent of the diff-
erence from the former price.

Commission on Taxation

781, SHRI1 M. RAM GOPAL
REDDY Will the Minister of
FINANCE be pleaseq to state:

(a) whether the Tami] Nadu Chief
Minister has demanded the setting up
of a Taxation Commission to go into
the entire field of taxation; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF FINANCE
(SHRI YESHWANTRAO CHAVAN):
(a) The Chief Minister Tamil Nadu
suggested in the National Develop-
ment Council meeting held in January
last that g Taxation Inquiry Commis-
sion should be set up to go into the
entire field of taxation.

(b) No decision has been taken in
this regard.

Interception of a Jaunch by Customs
Officials near Kozhikode

783. SHRI A. K. GOPALAN: Wil
the Minister of FINANCE be pleased
to state:

(a) whether a Launch on way to
Dubai with illegal immigrants was
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intercepted by Customs Officials of
Kozhikode in Arbian Sea on the 5th
January, 1973; and

(b) what steps Government propose
to take to check such illegal move-
ment of persons?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
K R. GANESH): (a) A lunch MSV
Nuran’ on way to Dubai with 149
1llegal emigrants and 8 crew members
was intercepted by customsg officials
off Kozhikode in Arbian Sea on the
5th January, 1973,

{b) The customs officials keep close
watch during sea patrols in connec-
tinn with anti-smuggling work and if
any case of 1llegal emigration s
noticed the persons are handed over
to the police for necessary action,
under the provisions of the Passport
Act. 1967,
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